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@) The number ad e u h h d  guest- 
houses opened in Mi during the aforesaid 
periodisasundec- 

set up new te!ephone division of Ghazipur 
@ Jaunpur in Jaunpw by decentralizing 
Robortsganj, Ghazbr, Bhadohi, Mirzapur 
and Jaunpur Telephone Cirde Oniceof Uttar 
Pradesh; and 

(b) il so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMUNICATIONS(SHR1 
M E S H  PILOT): (a) No, Sir. There is no 
such proposal. 

@) Does not arise. 

Restrktbn on entry and exit of Persons 
from the Country 

5853. SHRI RAM Will the 
Minister of HOME AFFAIRS be pleased to 
state: 

(a) whether the number of persons on 
whom restridions on the entry into and exit 
from the country imposed is increasing; 

(c) The Dehi Police has reported that 
regulations have been framed regarding 
plaessdprrbliEwhrbhedhtheUrrion 
tenibry d Dehi which inter& redate b the 
suitabilily d the applicant, f h s  d the 
bcaByandthepboewhid,irproposedto 
beusedkrthepurpo#,daertainment 
WhiledoterminkrgtheihssdthobcaYy 
a n d t h e ~ , t h e p d i c e ~ a l s o  
o & h  740 O b j d i  CertidiEates-from the 

@) il so, the number of persons on 
whom such restrictions has been imposed 
during the current year; and 

(c) the action taken by the Government 
b redwe this number? 

M E  MINISTER OF STATE IN M E  
MWISlRYOF PARLIAMENTARY AFFAIRS 
AND MINISTER OF STATE IN THE MIN- 
ISTRY OF HOME AFFAIRS (SHRI M.M. 
JACOB): (a) to (c). Restridions on the entry 
exh of persons are imposed on securky. 
economic etc. aonsiderations. Such restrb 
tions are imposed by verious agencies. & is, 
theratore, not posshha to say the number of 
pmms on whom such restrictions have 
been imposed at a given time. The matter, 
however, is reviewed form time to time. 


